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372l / ORDER

This appeal by the assessee arises out of the order dated
24-10-2017 passed by the CIT(A)-10, Bengaluru in relation to the

assessment year 2013-14.

2. Before us, the assessee has filed a letter dated
21-04-2021 seeking withdrawal of the appeal. The relevant contents

of such letter read as under:

“l have opted for Vivad Se Vishwas Scheme in respect of above
disputed penalty of Rs.1,50,000 pertaining to the assessment year
2013-14 for which an appeal was preferred before this Hon’ble
Appellate Authority. The Principal Commissioner of Income Tax,
Panaji has accepted and issued Form 4 vide acknowledgement
N0.26653400170221 dated 17-02-2021. A copy of the same is attached
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for your kind reference. Under the circumstance, | wish to withdraw
my appeal petition filed u/s.253(1) of Income Tax Act for the said
assessment year in question.”’

3. Theld. DR did not raise any objection to the withdrawal of the
appeal filed by the assessee. As such, the assessee is permitted to

withdraw the appeal.
4.  Inthe result, the appeal is dismissed as ‘withdrawn’.

Order pronounced in the Open Court on 22" July, 2021.
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